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LOK SABHA

I‘A.
Abdul Latif, Shn (Bijnor).

Abdur Rahman, Molvi
Kashmir).

Abdul Rashid, Bakhshi (Jammu and
' Kashmir).

fchal Singh, Seth (Agra).
Achar, Shr: K. R. (Mangalore)
Achmt Ram, Shri (Patiala).

(Jammu and

Agadi, Shri Sangappa Andanappa
(Koppal).

Agrawal, Shri Manakbhai (Mand-
saur).

Ajit Singh, Shni (Bhatinda—Reserved
—Sch. Castes).

Alva, Shri Joachim (Kanara).

Ambalam, Shri P. Subbiah
nathapuram).

Amjad Ali, Shri (Dhubri).
Anirudh Smha, Shri (Madhubani).

Anjanappa Shri B.
Reserved—Sch. Castes).

Anthony, Shri Frank (Nomnated—
Anglo-Indians).

Arumugham, Shri R S. (Srivilli-
puthur—Reserved—Sch. Castes).

Arumugham, Shn S. R. (Namakkal—
Reserved—Sch. Castes).

Ashanna, Shri K. (Adilabad).
Assar, Shri Premji R. (Ratnagiri).

Atchamamba, Dr. Komaraju (Vijaya-
vada).
'Awasﬂli. Shri Jagdish (Bilhaur).

Ayyakannu, Shri M. (Nagapattinam—
Reserved —Sch. Castes).

329 L.S.D.—1.
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ALPHABETICAL LIST OF MEMBERS
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‘A’— Contd.

Ayyangar, Shri M. Ananthasayanam
(Chuittor)

Azad, Maulana Abul Kalam
{Gurgaon).

lnl

Babunath Singh, Shri (Sarguja—
Reserved —Sch. Tribes).

Badan Singh, Ch. (Bisauli).

Bagd:, Shri Maganlal (Hoshanga-
bad).

Bahadur Singh, Shri (Ludhiana—

Reserved —Sch. Castes).

Bajaj, Shri
(Wardha).

Bakliwal, Shr1 Mohanlal (Durg).

Balakrishnan, Shr1 § C. (Dindigul—
Reserved—Sch. Castes).

Baldev Singh, Sardar

Balmiki, Shri Kanhaiya Lal (Buland-
shahr—Reserved—Sch. Castes).

Kamalnayan Jamnalal

(Hoshiarpur).

- Banerjea, Shri Santosh Kumar
(Cooch-Behar).

Banerjee, Shri Pramathanath
(Contai).

Banerjec, Shri S. M. (Kanpur).
Banerji, Dr. Ram Goti (Bankura).

Banerji, Snri Pulin Behari (Luck-
now).
Bangsh: Thakur, Shri (Tripura—

Reserved—Sch. Tribes).

Barman, Shri Upendranath (Cooch.
Behar—Reserved—Sch. Castes),

Barrow, Shri A. E. T. (Nominated—
Anglo-Indians),

Barua, Shri Hem (Gauhati).



‘B'-—contd.

Barupal, Shri Panna Lal (Bikaner—
Rescrved—Sch. Castes).

Basappa, Shri C. R. (Tiptur).

basumatari, Shri Dharanidhar (Goal-
para~-Reserved—Sch. Tribes).

Beck, Shri lgnace (Lohardaga).

Phadauria, Shri Arjun Singh
(Etawah)

Bhagat, Sh:i Baliram (Shahabad).

Bhagavati, Shri Bijoy Chandra
(Darrang).

Bhakt Darshan, Shri1 (Garhwal).
Bhanja Deo, Shri Laxmi Narayan
(Keonjhar)

Bhargava, Pt. Mukat Behar:1 Lal
(Ajmer).

Bhargava, Pt. Thakur Das (Hissar).

Bharucha, Shri Naushir Cursetji (East
Khandesh).

Bhatkar, Shri Laxmanyao)i Shrawanji
(Akola—Reserved—Sch. Castes).

Bhattacharyya, Shri Chapala Kanta
(West Dinajpur).

Bhogji Bhai, Shri P. B. (Banswara—
Reserved —Sch. Tribes).

Bidari, Shri Ramappa Balappa (Bija-
pur Soutn).

Birbal Singh, Shr: (Jaunpur).

Bist, Shri Jang Bahadur Singh (Al-
mora).

Birendra  Bahadur Singhji, Shri
(Raipur).

Borooal, Shm  Prafulla Chandra
(Sibsagar).

Bose, shri P C. (Dhanbad).

Brahm Prakash, Shri (Delhi Sadar).
Braj Raj Singh, Shri (Firozabad).
Brajeshwar Prasad, Shri (Gaya),

Brij Narayan ‘Brijesh”, Pandit

(Shivpuri).,

)

Chakravarttly Shrimati Renu (Basir
hat).

Chanda, Shri Anil Kumar (Birbhum’

Chandak, Shri Bhikulal Lakhmichan:
(Chhindwara).

Chandra Shanker, Shri (Broach).

Chandiamani, Kalo Shri (Sundar
garh).

Chaturvedi, Shri Rohanlal (Etah).
Chaudhuri, Shri Tridib Kumar
(Berhampore).

Chavan, Shri D. R. (Karad). 1
Chawda, Shri Akbar (Banaskantha)

Chettiar, Shri R. Ramanathan (Pudu-
kottai).

Choudhry, Shri C. L.
Reserved—Sch. Castes).

(Hajipuz —

Choudhury. Suresh Chandra :

(Dumka).

Shri

Chuni Lal, Shri (Ambala—Reserved—
Sch. Castes).

lp’
Daljit Singh, Shri (Kangra-Reserved-
Sch Castes).
Damani, Shri Surajratan Fatehchand
(Jalore)

Damar, Shri Amaf Singh (Jhabus—
Reserved -Sch. Tribes).

Dange, Shri Shripad Amrit (Bombay
City Central).

Das, Shri Kamal Krishna (Birbhum—
Reserved—Sch. Castes).

Das, Dr. Mono Mohan (Asansol—
Reserved— Sch. Custes).

Das, Shri Nayantara (Monghyr--
Reserved —Sch. Castes).

Das, Shri Ramdhani (Nawad
Reserved—Sch Castes). o

Das, Shri Shree Narayan (D"~

bhanga).



" Dublish,

‘D~ contd,

Das Gupta, Shri Bibhuti Bhushan

(Purulia).
Dasappa, Sh-1 H. C, (Bangalore).
Dasaratha Deb, Shri (Tripura).

Datar, Shri Balwant Nagesh
(Belgaum).

Daulta Shri Pratap Singh
(Jhajjar)

Leb, Shri Narasingha Malla Ugal
Sanda (Midnapur).

Jeb, Shri P. G. (Angul).

Deo, Shri Pratap KXeshari (Kala-
handi).

Teo, Shri Shanker (Gulbarga—
Reserved—Sch. Castes).

Desai, Shri Morarji R. (Surat).
Deshmukh, Dr. Panjabrao S.
(Amravati).

Leshmukh, Shkri K. G. (Ramtek).

Dhanagar, Shri Banshi Das (Main-
puri;.

Dharmalingam, Shri R. (Tiruvanna-
malai).

Dige, Shri Shankarrao Khanderao
(Kolhapur--Reserved—Sch. Castes).

Dindod, Shri Jaljlbhai Koyabhai
(Dohad—Reserved—Sch. Tribes).

Dinesh Singh, Shri (Banda).

Dora, Shri Dippala Suri (Parvathi-
puram).

Drohar, Shri Shivadin
Reserved—Sch. Castes).

(Hardoi—

Dube, Shri Mulchand (Farrukhabad).

Shri
(Sardhana)

Vishnu Sharan

wwivedi, Shri M. L. (Hamirpur).

Bwivedy, Shri
(Kendrapara).

Surendranath

(i)

Cxl
Eacharan, Shri V. Iyyani (Palghat).
Elayaperumal, Shri L. (Chidamba-

ram—Reserved--Sch. Castes).
Elias, Shri Muhammed (Howrah).
OG.

Gaekwad, Shri Fatesinghrao Pratap-
sinhrao (Baroda).

Gaikwad, Shri Bhaurao Krishnarao
(Nasik).

Ganapathy, Shri T. (Tiruchendur).
(:andhi, Shri Feroze (Rai Bareli).

Gandhi, Shri Maneklal Maganlal
(Panchmahals).

Ganga Devi, Shrimati (Unnao—
Reserved—Sch. Castes).

Ganpaty Ram, Shri (Jaunpur—

Reserved—Sch. Castes).

Gautam, Shri Chintaman Dhivrjuji
(Balaghat)

Ghodasar, Thakor Shri Fatehsinhjl
Ratansinhji (Kaira).

Ghosal, Shri Aurobindo (Uluberia).

Ghose, Shri Bimal Coomar (Barrack-
pore).

trhose, Shri Subiman (Burdwan).
Ghosh, Shri Atulya (Asansol).

fzhosh, Shri Mohindra
(Jamshedpur).

Godsora, Shri Sambhu Charan (Singh-
bhum—Re<crved—Sch. Tribes).

Gohain, Shri Chowkhamoon (Nomi-
nated—Assam Tribal Areas).

Gohokar, Dr. Deorao Yeshwantrao
(Yeotmal)
Gopalan, Shri Ayillath Kuttieri
(Kasergod®

Goray, Shri Narayan Ganesh (Poona).

Goundar, Shri N. P. Shanmugha
(Tindivanam).
Gcunder, Shri A Doraiswami

(Tiruppattur).



‘G'—contd.
(Gounder, Shri K.
(Karur).
Govind Das, Seth (Jabalpur).
Guha, Shri Arun Chandra (Barasat).
Gupta, Shri Chheda Lal (Hardoi).

Periaswami

Gupta, Shri  Sadhan Chandra
(Calcutta-East).
I“’
Hajarnavis, Shri Ramchandra
Martand (Bhandara).
Halder, Shri Kansari (Diamond

Harbour—Peserved—Sch. Castes).

Harvani, Shri Ansar (Fatehpur).

Hasda, Shri Subodh (Midnapur—
Reserved—Sch. Tribes).

Heth:, Shri Jaisukhlal Lal Shanker
(Halar).

slazarika, Shn  Jogendra Nath

(Dibrugarh).

1leda, Shri H. C. (Nizamabad).

llem Raj), Smi (Kangra).

Hukam Singh, Sardar (Bhatinda).

Hynniewta, Shri Hoover (Autono-
mous Districts—Reserved—Sch.
Tribes).

ll.

Imam, Shri J M Mohamed (Chital-
drug).

Igbal Singh, Sardar (Ferozepur).

Jyer, Sari S Easwara (Trivandrum).

IJI
Jadhav, Shri Yadav  Narayan
(Malegaon).
Jagjivan Ram, Shri (Sasaram—

Reserved—S.h. Castes).
Jauin, Shri Ajit Prasad (Saharanpur).
Jain, Shri Mnol Chand (Kaithal).

Jaipal 3ingh, Shri (Ranchi West—
Reserved—Sch. Tribes).

Jangde, Shri Resham Lal (Bilaspur).

@)

T —contd.

Jedhe, Shri Keshavrao Marutirac

(Baramati).

Jiena, Shri Kanhu Charan (Balasere—
Reserved—Sch. Castes).

Jhulan Sinha, Shri ((Siwan).

siwnjhunwala, Shri Banarsi Prasac
(Bhagalpur)

Jinachandran, Shri M. K. (Telli-
chery).

Jugendra Sen, Shri (Mandi).
Sardar (Bahraich)
Anand Chandrs

Jogendra Singh,

J1oshi, Shr
(Shandol).
Joshi, Shri Liladhar (Shajapur).
Joshi, Shrimai! Subhadra (Ambala).
Pandit Prasad

J1 otishi, Jwala

{Sagar).
x5
"{ale, Shrimati Anasuyabai (Nagpur).
halika Singh., Shri (Azamgarh).
Kamal Singh, Shri (Buxar).

Kamble, Dr. Devrac Namdevrao
Pathrikar (Nanded—Reserved—Sch.
Caster).

hamble, Sasi  Bapu
(Kopargaon)

Kanakasabai. Shri R. Pillai (Chidam-
barata).

Kanung: Shri Nityanand (Cuttack).
Kar, Shri Prithat (Hooghly).

Varmarkar, Shri D. P. (Dharwar
North).
harni Singhji, Shri (Bikaner).

Kasliwal, Stri Nemi Chandra
(Kotah).

Katti, Shri D. A. (Chitodi).

Kayal. Shri Paresh Nath (Basirhat—
Reserved—Sch. Castes).

hedaria, Shrr Chhaganlal Madaribhat
(Mandvi—Reserved—Sch. Tribes).

Chandrasen



N

‘K’~— contd.

Keshar Kumari, Shrimati (Raipur—
Reserved—=ch. Tribes).

Krshg,u Shri N. (Bangalore City).
Keskar. Dr. B. V. (Musafirkhana).

Khadilkar, Shri Raghunath Keshav
(Ahmednagar).

Khadiwala, Si.ri Kanhaiyalal (Indore).
Khan, Shri M:man Ali (Kurnool).
Ahan, Shri Sadath Ali (Warangal).
XKhan, Shri Shahnawaz (Meerut).

nhedkar, Or.
(Akola).

Khim)i, Shr1 Bhawanji A. (Kutch).

Khuda Buksh, Shm Muhammed
{Murshidabad).

Khawaja, Shri Jamal (Aligarh).
Kistaiya, Shri Surti (Bastar—Reserv-
ed—Sch. Tribes).

Kodiyan, Shr1 P, K. (Quilon—Reserv-
ed—Sch. Castes).

Koratkar, Shri Vinayak Rao
(Hydcrabad).

Kotoki, Shn1 Liladhar (Nowgong).

Kottukapally, Shri
(Moovattuphuzha).

Gopalrac  Bajirao

K.

George Thomas

Kripalani, Acharya J. B, (Sitamarhi).

Kripalani, Shrimati Sucheta
Delhi).

Krishna, Shri M. R. (Kammnagar—
Reserved—Sch, Castes).

Krnshna Chandra, Shri (Jaleswar).

Krishna Rao, Shri Mandali Venkata
(Masulipatnam).

Krishnaiah, Shri D. Balarama (Gudi-
vada).

(New

Koishnamachari, Shri T. T.
South).

Krishnappa, Shri M. V. (Tumkur).
Erishnaswamy, Dr. A. (Chingleput).
Kumaran, Shri M. K. (Chirayinkil).

(Madras

W

lll- mtd.

Kumbhar, Shri Banamali (Sambal-
pur—Reserved—Sch. Castes).

Kunhan, Shri P. (Palghat—Reserved—
Sch. Castes).

Kureel, Shri Baij Nath (Rae Bareli-
Reserved—Sch. Castes).

IL'

Lachhi Ram,
Reserved—Sch.

Shri (Hamirpur—
Castes).

Lachman Singh, Shri (Nominated—
Andaman and Nicobar Islands).

Lahira, Shri Jitendra Nath (Seram-
pore).
Laskar, Shri Nibaran Chandra

(Cachar—Reserved—Sch. Castes).
Laxmi Bai, Shrimati Sangam (Vicara-
bad).
‘M
Mafida Ahmed, Shrimati (Jorhat).

Mahagaonkar, Shri Bhausaheb Rao
saheb (Kolhapur).

Mahanty, Shri Surendra (Dhenkanal).
Mahendra Pratab, Raja (Mathura).
Maiti, Shr1 Nikunja Bihari (Ghatal).

Majhi, Shri Ram Chandra (Mayur-
bhanj—Reserved—Sch. Tribes).

Majithia, Sardar Surjit Singh (Tam-
Taran).

Malhotra, Shri Thakur Das
and Kashmir).

Malaviya, Pandit Govind (Sultanpur).
Malaviya, Shr1 Keshva Deva (Basti).
Malliah, Shri U. Srinivasa (Udipi).

Malvia, Shri Kanhaiyalal Bherulal
(Shajapur—Reserved—Sch. Castes).

Malviya, Shri Motilal (Khajuraho—
Reserved—Sch. Castes).

Manaen, Shri T. (Darjeeling).

(Jammu



(v)

M'— contd.

Manay, Shri Gopal Kaluji (Bombay
City Central—Reserved—Scheduled
Castes).

Mandal, Dr. Pashupati
Reserved—Sch. Castes).

Mandal, Shri Jailal (Khagaria).

Maniyangadan, Shri Mathew (Kotta-
yam).

(Bankura—

Manjula Debi, Shrimati (Goalpara).
Masani, Shri M. R. (Ranchi—East).

Masuriya Din, Shri

(Phulpur—
Reserved—Sch. Castes).

Matera, Shri Laxman Mahadu (Thana
—Reserved—Sch. Tribes).

Mathuwr, Shri Harish Chandra (Pali).

Mathur, Shri Mathur Das (Nagaur).

Matin, Qazi S. A. (Giridih).

Mchdi. Shri Syed Ahmed (Rampur).

Mchta, Shri Balwantray Gopalji
(Gohiulwad).

Mehta, Shri Jaswant Rai (Jodhpur).

Mehta, Shrimati Krishna (Jammu and
Kashmir),

Melkote, Dr. G. S. (Raichur).

Menon, Dr. K. B, (Badagara).

Menon, Shri V. K. Krishna (Bombay
City Nerth).

Menon, Shri T. C. Narayanankutty
(Mukandapuram).

Minimata, Shrimati Agamadas Guru
(Baloda Bazar—Reserved — Sch.
Castes).

Mishra, Shri Bibhuti (Bagaha).

Mishra, Shri Lalit Narayan (Saharsa).

Mishra, Shri Mathura Prasad (Begu-
sarai).

Mishra, Shri Shyam Nandan (Jai-
nagar).

Misra, Shri Bhagwan Din (Kaisar-
ganj).

= »

‘M'—contd.

Misra, Shri Raghubar Dayal (Buland-
shahr).

Misra, Shri Raja Ram (Faizabad).

Mohammad Akbar, Sheikh (Jammu
and Kashmir).

Mohan Swaroop, Shri (Pilibhit).
Mohideen, Shri M. Gulam (Dindigul).

Mohiuddin, Shri Ahmed (Secundera-
bad).

Morarka, Shri Radheshyam Ram-
kumar (Jhunjhunu).

More, Shri Jayawant Ghanshyam
(Sholapur).

Mukerjee, Shri Hirendra Nath (Cal-
cutta—Central).

Mullick, Shri Baishnav Charan (Ken-
drapara—Reserved—Sch. Castes).

Munisamy, Shri N. R (Vellore)

Murmu, Shn Paika (Rajmahal—Re-
served—Sch. Tribes).

Murmu, Shri Paika (Rajmahal—Re-
served—Sch. Castes).

Murty, Shri M. S. (Golugonda).

Musafir, Giani Gurmukh Singh
(Amritsar).
Muthukrishnan, Shri M.  (Vellore—

Reserved—Sch. Castes).
‘Nl
Nadar, Shri P. Thanulingom (Nagar-
coil).

Naidu, Shri R. Govindarajalu (Tiru-
vallur).

Naidu, Shri T. D. Muthukumara-
sami (Cuddalore).

Nair, Shri C. Krishnan (Outer Delhi).

Nair, Shri K. P. Kuttikrishnan
(Kozhikode).

Nair, Shri P. K. Vasudevan (Thiru
vella}.



N'—contd.

Naldurgkar, Shri Venketrao Shrini~
wasrao (Osmanabad).

Nallakoya, Shri Koyilat (Nominated—
Laccadive, Minicoy and Amindive
Islands).

Nanda, Shri Gulzarilal (Sabarkantha).
Nanjappa, Shri C. (Nilgiris).

Naraindin, Shri (Shahjahanpur—Re-
served—Sch. Castes).

Narasimhan, Shri C. R. (Krishnagiri).

Narayanasamy, Shri R. (Periyaku-

lam).

Naskar, Shr1 Purnendu Sekhar (Dia-
mond Harbour).

Nath Pai, Shri (Rajapur).

Shri Narendrabhai P.

Nathawani,
(Sorath).

Nayak, Shri Mohan (Ganjam—Reserv-
ed—Sch. Castes).

Nayar, Dr. Sushila (Jhansi).
Nayar, Shri V. P. (Qulon).

Negi, Shri Nek Ram (Mahore—Re-
served—Sch. Castes).

Nehru, Shri Jawaharlal (Phulpur).
Nehru, Shrimati Uma (Sitapur).
Neswi, Shri T. R. (Dharwar South).
‘0
Onkar Lal, Shri (Kotah—Reserved—
Sch. Castes).
Oza, Shri Ghanshyam Lal (Zalawad).

P
Padalu, Shri Kankipati Veeranna
lggolugonda—-neserved—&h‘ Tri-
).

Padam Dev, Shri (Chamba).

Pahadia, Shri Jagan Nath Prasad
(Sawai Madhopur—Reserved—Sch.
Castes).

Palaniandi, Shri M. (Perambalur).

(vi))

P'— contd.

Palchoudhuri, Shrimati
' dwip).

Pande, Shri C. D. (Naini Tal).
Pandey, Shri Kashi Nath (Hata).
Pandey, Shri Sarju (Rasra).

Nagorao

Ila (Naba-

Pangarkar, Shri Karojee
(Parbhani).

Panigrahi, Shri Chintamam (Puri).

Panna Lal, Shri (Faizabad—Reserv-
ed—Sch, Castes).

Parmar, Shri Deenabandhu
pur—Reserved—Sch. Tribes).

Parmar, Shri Karsandas Ukabhai
(Ahmedabad — Reserved — Sch.
Castes).

(Udai-

Parmar, Shri Yeshwant Singh
(Mahasu).

Parulekar, Shri Shamrao Vishnu
(Thana).

Parvath1  Krishnan, Shrimati M
({Coimbatore).

Patel, Shr1 Nanubhai Nichhabhai

(Bulsar—Reserved—Sch. Tribes).
Patel, Shri Purushottamdas R. (Meh-
sana).
Patel, Shr1 Rejeshwar (Hajipur).
Patel, Sushri Maniben Vallabhbhai
(Anand).
Patil, Shri Balasaheb (Miraj).
Patil, Shri Nana (Satara).

Patil, Shri S. K. (Bombay City
South).

Patil, Shri Uttamrao Laxman
(Dhulia). .

Patnaik, Shri Uma Charan (Ganjam).

Pattabhi Raman, Shri C. R. (Kumba-
konam).

Pillai, Shri S. C. C. Anthony (Madras
North).

Pillai, Shri P. T. Thanu (Tirunelveli).
Pocker Sah’b, Shri B. (Banjeri).



P'— contd.

Prabhakar, Shri Naval (Outer Delhi—
Reserved—Sch. Castes).

Prag Lal, Shri
ed—Sch, Castes).

Prasad, Shri Mahadee (Gorakhpur—
Reserved—sSch. Castes).

Prodhan, Shri Bijaya Chandrasingh
(Kalahandi—Reserved—Sch. Tribes)

Punnoose, Shri P. T. (Ambalapuzha).
R
Radha Mohan Singh, Shri (Ballia).
Radha Raman, Shri (Chandni Chowk).
Raghubir Sahai, Shri (Budaun).
Raghunath Singh, Shri (Varanasi).
Raghunath Singhji, Shri (Barmer).
Raghuramaiah, Shri Kotha (Guntur).
Rahman, Shr1 M. Hifzur (Amroha).
Rai, Shri Khushwaqt (Kher).
Raj Bahadur, Shri (Bharatpur).
Rajendra Singh, Shri (Chapra).

Rajiah, Shri Devanapalli (Nalgonda—
Reserved—Sch. Castes).

Raju, Shri D. S. (Rajahmundry).

Raju, Shr1 Pusapati Vijayarama Gaja-
pathi (Visakhapatnam),

Rajyalaxmi, Shrimati Lalita (Hazari-
bagh).

Rakhmaji, Shri (Bhir),

(Sitapur—Reserv-

Ram Garib, Shr1 (Basti—Reserved—
Sch. Castes).

Ram Krishan, Shri (Mahendergarh).

Ram Saran, Shri1 (Moradabad).
Ram Shankar Lal, Shri (Domariaganj)_

Ram Subhag Singh, Dr. (Sasaram).

Ramakrishnan, Shri 'Peelamed;l Ranga-
swamy Naidu (Pollachi).

Raman, Shri Uddaraju (Naraspur).

Ramanand Shastri, Swami (Bara
Banki—Reserved—Sch. Castes).

(viii)

R'—contd.

Ramananda Tirtha, Swami (Auranga-
bad).

Ramaswami, Shri S, V. (Salem).

Ramaswamy, Shri K. S. (Gobichetti-
palayam).

Ramaswamy, Shri Puli (Mahbub-
nagar—Reserved—Sch. Castes).

Rameshwar Rao, Shri J. (Mahbub-
nagar).

Rampure, Shri Mahadevappa Y.
(Gulbarga).

Ranbir Singh, Ch. (Rohtak).

Rane, Shri Shivram Rango
(Buldana).

Ranga, Shri N. G. (Tenali).
Rangarao, Shri M. Sri (Karimnagar).

Rao, Shr1 B Rajagopala (Srikaku-
lam).

Rao, Shri Devulapalli
(Nalgonda).

Rao, Shr1 Etikala Madhusudan (Mah-
bubabad).
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LOK SABHA
Monday, 10th Februgery, 1958

The Lok Sabha met at seventecn
minutes past Twelve of the Clock.

[Mr Srrakir wm the Chair]
DEATH OF SHRI R K SIDHVA

Mr Speaker: I have to mmform the
House of the sad demist of Shny R
K Sidhva, who passed away in Bom-
bay on the 28th December, 1957, at
the age of 75 after a shoit illness

Shr1 Sidhva was a Member of the
Constituent Assembly of India and the
rrovisional Paitlament He was also
Union Muuster of State for Home
Affairs 1n 1951-52

I am suire the House will join with
me In conveying our condolences to
the famly of Shrn1 Sidhva

The House may stand 1n silence for
a minute {0 Lxpiless ity sorrow

The Members then stood in silence tor
one minute

MOTIONS FOR ADJOURNMENT

STRIKE BY WORKERS OF DELHI STATE
ELEcTRICITY BOARD

Mr. Speaker: 1 have received no-
tices of seveial adjournment motions
for this day One Situation ausing
out of stritke by woitkers of Dellm
State Electricity Board since 7th Feb-
ruary 1958 This was by Shri Tan-
gamam and Shri Panigrahi Another
by Shr1 Hem Barua relating to the

[No. 1

2

same matter. Situation arising out of
the strike resorted to by the workers
of the Staie Electricity Board, Delhy,
due to the failure of the authorities
of the Board to accord recogmtion of
the workers’ Union and to re-insiate in
work Lakshmi Narain, a dismssed em-
ployee of the Board 1 will certainly
not allow an adjournment motion to
be brought here and I would have re-
jected 1t straightaway if 1t were only
a case of a dismissed employee. We
are not sitting n judgment nor can
we dispove of a case relating to a
dismissed employee here If so, we
will have to get along with 400
million empioyces here

As regards the strike m question, I
would like to know what the present
situation 18

Shri Tangamani {(Madurai): The
point 15 this  The strike notice was
given and the period ended on the
7th Sincc the 7th, more than 1000
woikers are on strike My purpose
in giving the strike notice was

Mr. Speaker; Adjournment motion.

Shri Tangamam: adjournment
motion was, if the strike 1s allowed to
spread, it 15 hkely to affect the aty
also It 1s not only a question of re-
instatement of the employee. There s
also the question of recognition of the
Uniwun and reduction in grades of the
supervisory staff also Many workers
are also on hunger strike In view of
its importance, I thought, unless some
negotiations started and the matter is
settled, 1t may develop into a strike
which will affect the power house also.
So far, i1t has not affected the power



3 Motions for
Adjournment
[Shri Tangamani)
house. If the power house is affected,
it may considerably deteriorate and
dislocate the services also.

The Minister of Irrigation and Power
(Bhri 8. K. Patil): Mr. Speaker, there
is no ground for such an adjournment
motion. I will, with your perms-

Mr, Bpeaker: What is the present
gituation?

Shri 8. K. Patil: The present situ-
ation is that out of 3200 employees,
somewhere about 400 are on strike.
Supply continues to be given. We do
not expect any danger whatscever.
The strike has been declared illegal.
Apart from many other reasons, the
main reason, as you ruled it out now,
is the re-instatement of a particular
employee. Another, of which men-
tion has been made, is the recognition
of a Union. There have been several
unions and under our own statute,
there are certain conditions which
have got to be fulfilled when a union
has to be recognised. @ When these
processes were under way, the wor-
kers took the law into their own
hands. When the strike is withdrawn
and the normal conditions are restor-
ed, there will be time enough to have
these processes continued again, so
that it will be seen whether the union
which is just complaining in the matter
does get recognition or not. There-
fore, I see no reason why this matter
should be brought before the House in
the form of an adjournment motion. I
oppose this adjournment motion.

Mr. Speaker: The hon, Minister has
made a statement. So far as an indivi-
dual is concerned, I have already said
that that could not form the subject
matter of any adjournment motion
here. Regarding the other question,
recognition or non-recognition of a
union, not only with respect to work-
ers who are engaged in the production
and supply of electricity, but again
and again this matter comes up in
some form or other regarding recogni-
tions of trade unions amongst the
various Railways. The Government
is adopting a particular policy. There
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are ample opportunities before the
House to urge on the Government to
revise its policy if so desired. Indivi-
dual application of a particular Union
cannot be the subject matter of an
adjournment motion here. 1 am not
called upon to give my consent to
either the one or the other adjourn-
ment motion. They are rejected.

PROPOSED STRIKE BY DELHI TEACHERS

Mr. Speaker: There is an adjourn-
ment motion: Grave situation arising
out of the impending strike of 15000
teachers. I am not allowing it for the
reason that 1 have given permission
to the hon. Minister to make a state-
ment regarding this. It will come up.
Therefore, permission is not granted
for moving this adjournment motion,

PROPOSED NON-CO-OPERATION BY L.IC
EMPLOYEES

Mr. Speaker: Explosive situation
consequent on the proposed non-co-
operation by L.IC. employees—let
them put into action—cxplosive situa-
tion consequent upon the proposal of
somebody over the question of the
categorisation scheme and the non-ful-
filment by the Government of the
demand for an Inquiry Committee to
report on the working.. .

I wonder whether this can form
the subject matter of an adjournment
motion There arealways employees
unless the Government 1s called upon
to give up the role of an employer
altogether. So long as it continues,
there will be some difference. If
every difference 1s brought here and
we have to decide it instead of the
Government deciding, I am nol pre-
pared to put the responsibility of
deciding individual cases, whether it
ought to be accepted or not, on the
shoulders of the House here. It will
involve a decision regarding the
matter and going into details.

Shri Hem Barua (Gauhati): This is
an important matter, because the life
Insurance Corporation employees are
making two demands. Firstly, there is
the categorisation scheme which
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makes an invidious distinction between
workers, and at the same time by
categorising them, they suffer a finan-
cial loss. I have seen the order of the
Finance Ministry, and they have said:
« _.in the interests of the Corporation
and its policyholders a reduction in
the remuneration payable and a revi-
sion of the other terms and conditions
applicable to the classes of employees
aforesaid are called for;"

They are going to revise the pay-
scales of these employees, and that is
going to affect them; and there is the
categorisation scheme that is going to
infiect a huge financial loss on these
people. At the same time, it might
go to the extent of terminating their
services. This is one thing.

7

Mr. Speaker: 1 am sure some people
will be hit, some people will not be
hit. So far as the particular financial
loss is concerned, shall we go into this
matter? It 1s likely to cause financial
loss, therefore it is likely to create an
explosive situation, it is likely to lead
to a strike and so on and so forth. I
have never hesitated to give opportu-
nity to Members here to bring matters
to the notice of the House and the
Government for taking proper action
in particular matters which are of
great importance, but 1 do not think
that an adjournment motion is the
proper procedure.

So far as these employees, their
scales of pay etc, are concerned, I
think in the last session Shri Sadhan
Gupta or somebody else made some
reference to this, and we allotted some
time—I am not clear in my mind—
but if it is such a serious matter and
pr great importance, 1 will look into
it. Hon. Members may try to have
some time for discussion. I will
consider that. So far as the adjourn-
ment motion......

glu-i Hem Barua: There is another
point.

Mr. Speaker: I have heard sufficient-
_ly about it. This adjournment motion
is not the proper method. I reject
that motion—not that I am not going
to allow discussion on it. In case it is
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a matter of importance, later on I shall
consider.

I have got so many
motions. (Laughter).

Raja Mahendra Pratap (Mathura):
I beg to say there should be no
laughter when there is such a serious
question as an adjournment motion.

Mr. Speaker: 1 agree with the hon.
Member that there ought not to be
laughter in all cases.

There are one or two other adjourn-
ment motions. I will consider them,
and if I do not give my consent, I will
inform the hon. Members, and if I feel
that I want some elucidation from any
hon. Member, I will bring it up before
the House tomorrow.

adjournment

—

PRESIDENT'S ADDRESS

Secretary: 1 beg to lay on the Table
a copy of the President’s Address to
both Houses of Parliament assernbled
together on the 10th February, 1858.
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The President: Members of Par-
liament, I am happy to welcome you

once apgain io your labours in a new
session of Parliament.

We are about to complete the
second year of our Second Five Year
Plan, Our economy, as you are well
aware, has been under considerable
stress since the beginning of the
Sccond Plan period. In my address
to you last May, I said that—

“It would be the easier, but not
the gainful or constructive way,
to bridge the gaps to which I
have referred, by halting dewve-
lopment. This will, however,
provide no real or long-term
remedy. Our endeavour has to
be to mobilise and conserve re-
sources for greater productivity
and for maintaining and improv-
ing development. My Govern-
ment are fully aware of the
problem and of the effort requir-
ed. They are equally concerned
that our temporary difficulties
should not lead us in the direction
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of retarding progress and develop-
ment, but that the difficulties should
be overcome, where necessary, by
reconsideration and revision of
metheds and by planned mobilisa-
tion of resources, and not by either
the abandonment or slowing down
of the progress towards our objec-
tives.”

My Government have taken, in
many spheres of our economic and
social life, steps that are very strin-
gent to enable our economy and our
planned development to absorb the
shock of these stresses, thereby con-
trolling to a great extent inflationary
factors and meeting the situations re-
sulting from the position in regard
to foreign exchange resources and for
the completion of the tasks under
the Plan. The measures my Govern-
ment have taken in this regard have
vielded results and in recent months,
I am happy to say, there has been
some improvement. The measures
adopted by my Government to restrict
imports and to earn more
foreign exchange have resulted
recently in some diminution in the
rate at which our foreign assets were
falling. My Government have also
cndeavoured and succeeded in some
measure in obtaining foreign assets
by way of loans, arrangements in
regard to specific projects, deferred
pavments for essential capital goods
and severc limitation of allecation of
foreign exchange to all but the most
essential capital or consumption re-
quirements. I should like to express
my gratitude to the countries from
whom we have received assistance in
this respect. In this connection I would
like io mention the Soviet Union,
Canada, Germany, Japan and, more
particularly, the United States of
America. ’

Incrensed production, which would
both help to reduce foreign exchange
requirements and also help to earn it,
and domestic savings, which help to
check inflation and provide the inter-
nal resources required for the fulfil-
ment of our plan tasks, are, however,
imperative. These call for both un-
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derstanding of problems and sacrifices
from our people, for vigilance, econo-
mies and the support of public opinion.

The series of measures taken by my
Government in regard to fiscal and
foreign exchange matters have assist-
ed in maintaining the stability of our
economy. Prices which had been
rising in 1956 and the early part of
1957, have not only remained steady,
but registered a slight fall towards
the end of last year, which is continu-
ing. There has also been an appreci-
able decline 1n our Balance of Pay-
ments deficit. The credit position is
considerably easier than it was last
year. The resources of the banking
system have improved and the increase
in their advances has been moderate.
The Reserve Bank proposes to watch
the situation carefully with a view to
keeping down any speculative tenden-
cles.

The availability and price of food-
grains very largely govern our inter-
nal price levels and our external pay-
ment position. The damage to crops
as a result of drought in certain parts
of the country has been a very dis-
quieting feature. My Government
have at their disposal reserves of food
which would be maintained at ade-
quate levels by further imports; and
have also imposed a degree of limited
but essential controls on the movement
of foodgrains, My Government have
also regulated the supply of bank
credit for foodgrains to prevent
hoarding and arranged for distribu-
tion of large quantities of foodgrains
from Government stocks through Fair
Price Shops. These measures have
appreciably helped to restrain the
upward trend in prices.

In 1956-57, even though the harvest
was not good, the production of food-
grains almost touched the peak level
reached in 1953-54. It was 68'7 million
tons which was more than 5 per cent.
higher than the figure for 1955-56. The
all India index of agricultural pro-
duction showed an increase of about
6 per cent. over the previous year. The
production of commercial crops also
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recorded a significant increase. This
was 18 per cent in regard to cotton,
13 per cent. for sugarcane and 6 per
cent. for oil seeds. All possible efforts
are being made to increase food pro-
duction at a higher rate than hitherto.
It is essential that self-sufficiency in
food should be attained.

Industrial production has maintained
steady improvement. One wholesome
result of the severe restrictions in
imports, necessitated by the paucity of
foreign exchange, is greater employ-
ment of domestic resources and skills
and their development. Progress in
this direction, which it is the aim of
my Government to encourage and
promote, both in regard to Govern-
mental requirements and industry
generally, is essential, 1f productivity
and the growth of our economy are
not to be retarded. The success of
these developments, although brought
about by necessity, would have the
elfect of making our industry less
dependent on outside sources.

The production of coal during 1957
reached a new limit of 43 million tons
as against 39 million tons in 18586.
Drilling and prospecting have been
almost completed in many important
new areas and it is expected that seve-
ral new collieries will be working
within a few months.

An agreement has recently been

concluded with the Assam QOil
Company for the formation
of a Rupee Company in

which Government will participate to
the extent of 33} per cent. for the
production of oil from the Naharkatiya
oil fields and for transportation of oil
therefrom. Two refinerics, one in
Assam and the other in Bihar, are also
to be set up. Prospecting and drilling
for oil are taking place in other parts
of the country also.

A non-lapsable Shipping Develop-
ment Fund, with a view to finding an
assured source of rupee finance for the
rapid growth of Indian shipping has
been established.

The multi-purpose river valley pro-
jects have made considerable progress.
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Maithon Dam in the Damodar Valley
was inaugurated in September last. In
the Bhakra project work is proceeding
ahead of schedule. In Nagarjunasagar
construction of the dam began in July
last. Progress in regard to the other
multi-purpose projects has also been
generally satisfactory.

In the fleld of heavy industry, much
progress has been made. In the pub-
lic sector, a heavy machine building
plant and a number of other projects
will be financed out of special credit
offered by the Government of the
U.SS5.R. A heavy foundry and forge
will be set up with Czechoslovak col-
laboration. A fertiliser factory at
Nangal is being built with the help of
credit terms from the United Kingdom,
France and Italy. It is proposed to
build another (fertiliser plant at
Newveli. The heavy electrical plant
at Bhopal is being taken in hand with
British collaboration. Good progress
has been made in the construction of
the three major steel plants at Rour-
kela, Bhilai and Durgapur.

The Malaria Control Programme,
which was inaugurated in 1953, has
made considerable progress and reduc-
ed greatly in incidence of malarla.
From control, our efforts are now be-
ing directed to a complete eradication
of malaria. In regard to fllaria control
also, good progress has been made.
Provision has been made for slum
clearance and development pro-
grammes.

Marked progress continues to be
made in the field of science and tech-
nology, and our National Laboratories
are directing their efforts to the solu-
tion of scientific problems related to
industrial and national development
plans. In particular, efforts are being
made for the rapid increase of tech-
nical manpower.

_The work of the Department of Ato-
mic Energy has cxpanded greatly dur-
ing the last year., Two more reactors
and several new plants are under cons-
tmtztion. Uranium metal of atomic
purity and fuel element for the reac-
tors will be in production before the
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end of the current year. My Govern-
ment have under consideration the
construction of one or more Atomic
Power Stations during the current
Five Year Plan period.

The State Bank of India, which was
nationalised a little more than two and
a half years ago, has made considerable
progress. Measures are under consi-
deration to integrate more closely with
the State Bank of India certain other
State associated banks of intermediate
size, which will be managed as subsi-
diaries of the State Bank.

The Planning Commussion 1s engaged
in working out the annual! plans for
the States and the Centre and the
necessary adjustments in the Plan as
a whole, having regard to the available
resources and, at the same time, to the
imperative consideration of not permit-
ting any impairment to the growth of
our economy. My Government will
place before you in the current session
the results of these studies in regard
to what is spoken of at the “Core of
the Plan".

The Community Development and
National Extension Service Projects
have made significant progress. There
are now 2,152 Blocks which comprise
2.,76,000 villages and cover 15 crores of
population. The National Development
Council having decided that the Block
should be the unit for planning and
development and the common agency
of all development departments, steps
have been taken to integrate Depart-
mental Development Budgets in the
Block Budget. The Block Develop-
ment Officer is being placed in opera-
tional control of this budget. The
Development Council have also de-
cided on greater decentralisation
in regard to administration and the
transfer of greater authority to peo-
ple's oirganisations at the village block
and district levels. The pattern of
such devolution will be worked out
by the States according to local cir-
cumstances. A scheme for training
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village farm leaders has been mitiated
to encourage the adoption of improved
agricultural inethods

The recommendations of the Official
Language Commission which are
bemng studied bv a Committee ot
30 Members of Parlament are under
examination Members of Parliament,
vou will have an early oppoitunity
of discussing this Report and the opi-
nions of your Committee before any
directives arc 1swued

Requisite action in pursuance of the
Delhr Municipal Corporation Act of
1957 to establish a Coiporation 1n the
beginning of the next financial year
has been taken

Tripartite Wage Boards have been
set up in the textile and sugar indust-
ries My Government have under
consideration the setting up of similar
wage boaids for other major indust-
ries 1n due course With a view to
securing the progress<ive participation
of workers in industiial management,
schemes to this end are being intro-
duced mitially in a  few selected
undeitakings The Employees' State
Insurance Scheme 15 being extended
and the Employees’ Provident Fund
Act of 1952 has beun extended now to
cover 19 industries 6,215 factories
and establishments aie now covered
under the Act Thc total amount of
contributions collected are about 100
crores of rupees

The situation in the Naga Hills area
has improved considerably Govern-
ment accepted the demands of the
leaders of the Naga Pcople’s Conven-
tion held at Kohima in August 1957
and, as a result, a new unmit comprising
the Naga Hills and the ‘Tuensang
Frontier Division was created by Act
of Parliament in November last

Sixty-eight Bills were passed by
Parhiament during 1957 and eight Bills
are pending before you My Gov-
ernment propose to introduce legisla-
tion 1n the current session in regard
to Merchant Shipping and Trade Mark
and Merchandise Marks Certain
other amending legislation in regard
to various matters will also be sub-
mitted to you
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A statement of the estimated
recelpts and the expenditure of the
Goveinment of India for the ensuing
financial yeat will be laid before you

Our relations with foreign countries
continued 1o be friendly Since 1 ad-
dressed Parliament last, we have
had the prvilege of receiving as
guests of the Republic, the Presidents
of Indonesia, the Republic of Vietnam,
and the Democratic Republic of Viet-
nam, the Vice President of the Yugo-
slav Federal Executive Council, the
Piime Ministers of Burma, Ceylon,
Czcchoslovakia, Japan and the United
Kingdom the Foreign Ministers of

France and Morocco the Fnance
Mimster of Ghana, the Education
Ministers of Ghana and Mauritius,

and cultural delegations from several
countrie s

My Prime Ministar attended the
mecting of the Commonwealth Prime
Ministcis 1in London at the end of
June He also wvisited Syria, Den-
mark, Finland, Noiwa) Sweden,
Ervpt Sudan Japan Burma and
Ceylon  The Vice-Piesident was also
able to pay goodwill visits to China,
Mongolia, Vietnam, Camhodia Laos
and Ceylon

The world <ituation, while 1. pre-
~sent no aspcets of an 1mmediate
crisis 15 ominous with the ever pre-
sent dangor of detorioration into con-
flict which might become world wide,
unless the present deadlocks and world
tensions ale eased and the way 1s
found for peaccful co existence of
nations more particularly between
the Great Powers

The launching of the carth satelli-
tes by the Soviet Union and the United
States of Amerwca marks an epochal
advance by Man in the conquest of
Time and Space They are great
scientific advances but in the context
of world tensions and the presence of
inter-continental ballistic missiles and
other wecapons, every such scientific
advance can well become another
threat to world peace

The efforts towards achieving pro-

gress 1n disarmament stand deadlock-
ed Any effective solution requires
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the joint participation of the two
Great Powers—the United States of
America and the Soviet Union—and
their agreement in regard to any
solution. At the last General Assem-
bly of the United Nations, some pro-
gress was made in this direction, but
the deadlock continues. That General
Assembly, however, passed a unani-
mous resolution on peaceful co-
existence which, following as it did
the deadlock over disarmament, gives
some hope that a fresh approach may
still be made.

My Government holds the opinion
that a meeting at high level of the
great States with any others, on
whom they might agree, would help
to ease tensions, would bring about an
atmosphere of peaceful tolerance, as
provided in the United Nations Reso-
lution of December 14, 1957, and open
the way towards the easing of tensions

and some progress in the fleld of
disarmament.
My Government have engaged

themselves at the United Nations in
continued efforts to help to ease ten-
sions and to advance thc view that on
co-existence and respec{ of each other
alone can solutions be found.

India has been elected as a member
of the Disarmament Commission. The
Commission can, however, meet effec-
tively only if all countries concerned
are willing to participate. My Gov-
ernment inlend to do their utmost to
help to bring about a solution.

My Government continue to press
in the United Nations and elsewhere
for the suspension of nuclear explo-
sions, the dangers of which are be-
coming more and more the concern
of scientists and indeed of peoples all
over the world. My Prime Minister
made an appeal to the heads of the
United States of America and the
Soviet Union in regard to suspension
of these tests as a first step towards
lisarmament. My Government will
sontinue their efforts in these fields.

The International Supervisory Com-
missions in Indo-China, of which
=India is Chairman, have continued

function effectively despite diffi-
Elties and peace in that area has been

9 LS.D.—3.
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maintained. A welcome development
has been an agreement reached in
Laos between the Royal Laotian Gov-
ernment and the Pathet Lao leaders
and a political settlement there is
within sight.

My Government have heard with
regret and surprise reports that some
countries had sought at a recent
meeting of the Baghdad Pact to be
equipped with atomic weapons. We
profoundly believe that none of the
Great Powers will give encourage-
ment to these desires and the outlook
that persists.

For ourselves, my Government
desire to make it clear beyond all
doubt, that while we could, if we so
decided, unwisely, produce atomic
weapons, with the resources and
skills that we have and can develop,
we have no intention whatsoever of
acquiring, manufacturing or using
such weapons or condoning their use
by any State. Our endeavours in the
atomic field will remain confined to
the peaceful use of atomic energy.

Members of Parliament, I wish you
success in your labours, and trust that
they may help to bring greaier pros-
perity and contentment to our people
and peace and co-operation in the
world.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
the following seven Bills passed by
the Houses of Parliament during the
last Session and assented to by the
President since a report was last made
to the House on the 20th December,
1957:

1. The Central Excises and Salt
(Amendment) Bill, 1957.

2. The Union Duties of Excise (Dis-
tribution) Bill, 1957.

3. The Appropriation (No. 5) Bill,
1957.

4. The Estate Duty and Tax on
Railway Passenger Fares (Dis-
tribution) Bill, 1957.



27 President’s Assent to 10 FEBRUARY 1958

Bill

[Serretary]

5. The Additional Duties of Excise
(Goods of Special Importance)
Bill, 1957.

6. The Damodar Valley Corporation
(Amendment) Bill, 1857.

7. The Indian Tanff (Second
Amendment) Bull, 1857.

Sir, I also lay on the Table copies,
duly authenticated by the Secretary
of Rajya Sabha, of the following
seventeen Bills passed by the Houses
of Parliament during the last Session
and assented to by the President since
a report was last made to the House
on the 20th December, 1957:

1. The Naga Hills-Tuensang Area
Bull, 1957.

2. The Industrial Finance Corpora-
tion (Amendment) Bill, 1957

3 The Public Employment (Re-
qurement as to Residence) Bill,
1957.

4 The Reserve Bank of India
(Second Amendment) Bill,
1957

5. The Capital Issues
Amendment Bill, 19857.

6 The Coal Bearing Areas (Acqui-

sition and Development)
Amendment Bill, 1957

7. The Opium Laws (Amendment)
Bill, 1957

8. The Indian Railways
ment) Bill, 1954,

9. The Preventive Detention (Con-
tinuance) Bill, 1957.

10. The Delh: Development Bill, 1957.

11. The Navy Bill, 1957.

12. The Countess of Dufferin’s Fund
Bill, 1957.

13. The Prevention of Disqualification
(Amendment) Bill, 1957.

14. The Citizenship (Amendment)
Bill, 1857.

15. The Delhi Municipal Corporation
Bill, 1957.

(Control)

(Amend-

Papers laid on the as
Table

18. The Mines and Minerals (Regu-
lation and Development) Bill,
1957,

17, The Payment of Wages (Amend-
ment) Bill, 1957.

PAPERS LAID ON THE TABLE
AMeEnNDMENTS TO Comr INpusTRY HULLS

The Minister of Indusiry (Shri
Manubhal Shah): I beg to lay on the
Table, under sub-section (3) of Sec-
tion 26 of the Coir Industry Act, 1953,
a copy of Notification No. SR.O. 3883,
dated the 12th December, 1957, making
certain amendments to the Coir Indus-
try Rules, 1954 [Placed n Labrary.
See No LT-489/58)

NOTIFICATIONS UNDER SEA CusTOMS Acr

The Deputy Minister of Finance
(Shri B. R Bhagat): I beg to lay on
the Table, under sub-section (4) of
Secltion 43B of the Sea Customs Act,
1878, a copy of each of the following
Notifications —

(1) SRO No. 3517, dated the 1st
November, 1857 contaiung the

Customs  Duties Drawback
(Hydraulic Brake Fllid) Rules,
1957.

(2) SRO No 3599, dated the 1lth
Novembe1, 1957,

(3) SRO No. 3600, dated the 1lth
November, 1857, containing the
Cus‘oms Duties Drawback
(Radio Receivers) Rules, 1957.

(4) SRO No. 3679, dated the 14th
November, 1857.

(5) SRO No. 3680, dated the 14th
November, 1957 containing Cus-
toms Duties Drawback (Ivory
Products) Rules, 1957

(6) SRO. No, 3748 dated the 2l1st
November, 1857.

(7) SR.O. No 3749, dated the 21st

November, 1957 containing the

Customs Duties Drawback
(Rooting Felt) Rules, 1957.

(8) S.R.O. No. 3757 dated the 23rd
November, 1857.
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(8) S.R.O. No. 3758, dated the 23rd
November, 1957, containing the
Custom and Excise Duties
Drawback (Art Silk) Rules,
1857.

(10) S.R.O. No. 3760, dated the 26th
November, 1857

(11) S.R.O. No. 3767 dated the 28th
November, 1957 containing the
Customs Duties Drawback
(Plywood) Rules, 1957.

(12) S.R.O. No. 3771, dated the 27th
November, 1857,

(13) S.R.O. No. 3772, dated the 27th
November, 1857 containing the
Customs’ Duties Drawback
(Tooth Paste) Rules, 1957.

(14) S.R.0, No. 3773, dated the 27th
November, 1957, containing the
Customs Duties Drawback
(Electric Fans) Rules, 1957.

(15) S.R.O. No. 3831 dated the 28th
November, 1957.

(18) S.R.O. No. 3832, dated the 28th
November, 1957 containing the
Customs  Duties Drawback
(Staple Fibre Yarn) Rules, 1857.

(17) SR O. No. 3833, dated the 28th
November, 1857,

(18) SR.O. Nu. 3834, dated the 28th
November, 1857 containing the
Customs Duties Drawback
(Plastic Goods) Rules, 1957,

(19) S.R.O. No. 3838, dated the 20th
November, 1957 containing the
Customs Duties Drawback
(Cycle) Rules, 1957.

(20) SR.O. No. 4003, dated the 16th
December, 1957,

(21) SR.O. No. 4004, dated the 16th
December, 1957, containing the
Customs  Duties Drawback
(Paper Products) Rules, 1857.

(22) SR.O. No. 184, dated the 0th
January, 1958.

(23) S.R.O. No. 165, dated the S8th
January, 1958, containing the
Customs Duties Drawback
(Crown Cork) Rules, 1857.

[Placed in Library. See No.
LT-500/58]
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AMENDMENTS TO CENTRAL EXCISE
RuLes

Shri B. R. Bhagat: I beg to lay on
the Table, under Section 38 of the
Central Excise and Salt Act, 1944, a
copy of each of the following notifica-
tions, making certain further amend-
ments to the Central Excisec Rules,
1944:—

(1) SR.O. No, 3801, dated the 30th
November, 1857.

(2) SR.O. No. 3869, dated the Tth
December, 1957.

(3) SR.O. No 108, dated the 1lth
January, 1958.

(4) SR.O. No. 283, dated the
25th January, 1958.

(5) S.R.O. No. 204, dated the 25th
January, 1858.

{Placed in Library.
LT-501/58.]

See No

NoTiFicaTION UNDER TAXATION ON
IncoME (INVESTICATION COMMISSION)
Act

Shri B. R. Bhagat: I beg to lay on
the Table, a copy of Notification No.
S.R.O. 4102, daied the 28th December,
1957, under sub-section (3) of Sec-
tion 4 of the Taxation on Income
(Investigation Commission) Act, 1857.

[Placed in Library. See No. LT-

502/581.

AMENDMENTS TO FerTrLISER (CONTROL)
ORpER

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): On behalf of
Shrimati Lakshmi Menon, I beg to lay
on the Table, under sub.section (8) of
Section 3 of the Essential Commodities
Act, 1955, a copy of Notification No.
S.R.0. 3451, dated the 2nd November,
1857, making certain amendments to
the Fertiliser (Control) Order, 1857.
[Placed in Library. See No. LT-

503/58].

AMENDMENT TO DIRECTIONS BEY THE
SPEAKER

Sardar Hokam Singh (Bhatinda):
I beg to lay on the Table a copy of the
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Amendment to Direction 13(1) issued
by the Speaker under the Rules of
Procedure and Conduct of Business in
Lok Sabha. [Placed in Library. See
No. LT-504/58].

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

InvIANs N EAST PAKISTAN

Shri Harish Chandra Mathar (Pali):
Under Rule 197, I beg to call the
attention of the Prime Minister to the
following matter of urgent public
importance and I request that he may
make a statement thereon:

“Statement reported to have
been made by the Prime Minister
of Pakistan regarding rounding up
of Indians in East Pakistan and
steps taken by the Government of
India in regard thereto.”

The Prime Minister and Minister of
External Affairs (8hri Jawaharlal
Nehru): Mr. Speaker, I am glad
of this opportunity to make this
statement in regard to a matter
which has exercised public attention
greatly since the report of the speech
of the Pakistan Prime Minister.

Newspapers of 12th January 19858,
in India and Pakistan, carried reports
of a statement made by the Prime
Minister of Pakistan at a press con-
ference in Karachi the previous day
wherein he referred to arresting
Indian citizens in East Pakistan and
putting them in concentration camps.
The following appeared in the Dawn
of Karachi dated 12th January:

‘“There was no doubt in This
mind that a ‘very large number of
Bharati citizens are roaming about
the province without  passports
and visas’. The Prime Minister
declared that ‘we are going to
arrest the whole damn lot of them,
and going to put them in concen-
tration camps to build mud
roads'.”
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The statement of the Prime Minister
of Pakistan naturally caused concern
amongst the Indian public. Our High
Commissioner in Karachi was there-
fore telegraphically asked to request
the Government of Pakistan for an
authentic version of their Prime Min-
ister's statement. The Prime Minister
of Pakistan was on a foreign tour and
the Pakistan Ministry of Foreign
Affairs and Commonwealth Relations
informed our High Commissioner that
no authentic version of Prime Minister
Noon's statement was available. They
added that what he said was off the
record to some presg men, and that
he did not intend to refer to changing
any law or to vary any agreements
existing between India and Pakistan

In view of the unsatisfactory nature
of the clarification and the threat of
putting Indian citizens in concentra-
tion camps and using them as forced
labour to build mud roads made in the
statement, the Government of India
protested against this statement, of the
Prime Minister of Pakistan which
was in violation of normal internatio-
nal practice in these matters and also
violated the terms of the Indo-Pak.
1stan Passport and Visa Agreement.

Since his return to Karachi, the
Pakistan Prime Minister has clarified
his earlier statement in an interview
given to the press. The following re-
port of this clarification appeared in
the Dawn of Karachi dated 3rd Feb-
ruary:

‘Malik Firoz Khan Noon pointed
out that it was stated by an Oppo-
sition member of Parliament
during the last session in Dacca
that there were 2,00,000 Bharati
citizens roaming about in [FEast
Pakistan without passports or
visas of any kind

“I stated in an answer to him”,
the Prime Minister recalled, “that
it there were any foreigners with-
out passports or permits, they
would be arrested and put into
concentration camps—since they



33 Calling attention to
Matter of Urgent Publie
Importance

would be too many for our few
jails, and made to build roads,
since it would be difficult to pro-
vide other labour for them.”

“Since there have been no arrest
of such persons, it is clear that
either there were no such unau-
thorised persons or if there were
any, they must have cleared out
of East Pakistan as a salutary re-
sult of my statement”, he said,
and remarked: “Both conclusions
are to be welcomed”.

I do not wish to add any comments
to the various statements made by the
Prime Minister of Pakistan, but in re-
gard to the movement of persons from
India into East Pakistan and from
East Pakistan into India, such move-
ment is not barred provided the per-
sons carry appropriate travel docu-
ments. The so-called operation ‘Closed
Door’ conducted in East Pakistan-
Indian border is an intensive anti-
smuggling drive conducted by the
Pakistan authorities and is not
meant to be a sealing of borders be-
tween India and East Pakistan. The
Government of India have received
reporis that the Pakistan border
police and the Pakistan Army who are
operating on the India-East Pakistan
border in connection with this anti-
smuggling drive have, in some cases,
been responsible for border incidents
involving trespass into Indian terri-
tory, kidnapping and harassment of
Indian nationals, forcible removal of
property belonging to Indians and to
some extent disorganising the border
trade arrangements between East
Pakistan and India.

These incidents have been taken up
with the Pakistan authorities both at
the level of the State and Central
Governments. We have also lodged
a general protest about these inci-
dents and asked the Pakistan Govern-
ment to apprehend and punish those
responsible for the incidents ang to
issue clear instructions to the Pakistan
police and Pakistan Army personnel
operating on the border not to harass
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those engaged in border trade in pur-
suance of the Indo-Pakistan agree-
ment in this matter.

Raja Mahendra Pratap (Mathura):
May I say a word? I have just return-
ed from Pakistan, and my impression
is....

Mr. Speaker: Order, order, The
hon. Member cannot make a statement.

STATEMENT RE: RAILWAY
ACCIDENTS

The Minister of Rallways (8hri
Jagjivan Ram): During the course of
the last session, the Speaker suggested
and I agreed that a statement should
be made in the House on every major
accident. In respect of those occurring
when the House was not in session,
this should be done on the opening
day of the session. Accordingly, I
rise to make a statement on two such
accidents which unfortunately occurr-
ed in the month of January this year.

One of these took place at Mohri
station near Ambala on the Northern
Railway, in which No. 45 Up Delhi-
Pathankot Janta Express while run-
ning through the station collided with
the stationary No. 2 DU Down Ambala
Delhi Passenger already standing on
the loop line of the station, at about
4.16 hours on 1st January, 1958. As
a result of the collision, the engines of
both the trains derailed and capsized
and two bogies next to each of the
two engines were smashed. I am
pained to mention that this accident
took rather a heavy tool of 38 lives
including three injured persons
having succumbed to their
injuries subsequently, one in the Mi-
litary Hospital and two in the Civil
Hospital at Ambala. 84 more persons
were injured, the injuries of 37 of
them having been grievous. 68 injur-
ed persons have since been discharge-
ed from the various hospitals. Of the
remaining 26 injured persons, as on
date, 12 are receiving medical atten-
tion in the Military Hospital at Am-
bala, 3 in the Civil and 2 in the Rail-
way Hospital at Ambala, 3 in the
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Railway Hospital, Saharanpur, 2 in
the Military Hospital, Delhi Canton-
ment, 3 in the Railway Hospital, Delhi,
and 1 in the V. J. Hospital, Amritsar,
All there injured persons are reported
to be progressing satisfactorily.

The approximate cost of damage to
railway property was Rs. 3,49,300, ie.
engines Rs. 2,00,000, rolling-stock Rs.
1,45,000, permanent way Rs. 4,200, and
signalling and interlocking Rs. 100.

Immediately after the accident, the
injured persons were rendered first
aid by the guards and the station
staff. Some doctors and passengers
conversant with the method of render-
ing first aid travelling by the trains
also assisted them. Six private doc-
tors from Ambala also reached the
site at about six o' clock and assisted
them. The relief trains were rushed
from Ambala Cantonment and Delhi,
and the injured persons after
having been rendered first aid
were taken to Civil, Military
and Railway Hospitals at Ambala. A
number of military doctors from Am-
bala rendered waluable assistance in
relief and rescue operations. The re-
sidents of the nearbyv villages also did
commendable service by supplying to
the passengers of the ill-fated trains
hot tea and milk, free of cost. The
General Manager, Northern Railway,
accompanicd by some of the Heads
of Departments rushed to Mohri sta-
tion by road and saw the injured
persons there. The Deputy Minister
of Railwavs and the Member (Staff),
Railway Board also visited the site
the same moming. Later, I along
with the Member. (Transportation),
Railway Board went to Mohri and saw
the injured persons in the hospitals.
Shri Hans Raj Khanna, District Judge,
Ambala, has been apointed as Claims
Commissioner to deal with all claims
for compensation arising out of this
accident.

As the House is, perhaps, already
aware, an enquiry into the accident
is being held by a Commission of En-
quiry, with Justice B. N. Nigam, ICS,
of the Allahabad High Court as its
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Chairman, and Shri Feroze Gandhi,
M. P. and Shri J. N. Nanda, Retired
General Manager of the Indian Rail-
ways, as members. The report of the
Commision is awaited.

The other accident which was also
a collision between two passenger
trains took place at Narasimhapura
station on the east coast section of the
South-Eastern Railway at about 21.37
hours on 23rd January, 1958. In this
case, No. 10 Down Hyderabad-Howrah
Janta Express collided with No. 48
Up Puri-Hydcrabad Passenger which
had already been admitted on the
main line of Narasimhapura station.
As a result of the collision, 3 lady
passengers travelling in a third class
ladies compartment on No. 48 Up
Passenger were killed and 20 other
persons including the engine crew of
48 Up received injuries, the injuries
of 4 of them being grievous. The cost
of damage to the railway property is
estimated to be of the order of
Rs, 12,000.

The injured persons were rendered
first aid at Narasimhapura station by
the guards of the two trains and the
station staff available there at the time
of the accident. Some of them were
given further medical attention by the
railway doctors who arrived at the
site from Palasa. Of the 20 injured
persons, 12 including the 4 grievously
hurt were taken to Berhampur Hospi-
tal on ambulance vans and were ad-
mitied there. 3 of them were subse-
quently removed to Kharagpur hospi-
tal. Out of the ® under treatment in
Berhampur hospital, 7 had been dis-
charged by 27th January, 1958, and
the remaining 2 are reported to be
progressing satisfactorily. The 3 in-
jured admitted in Kharagpur hospital
are also improving satisfactorily,

Narasimhapura is situated between
Chatrapur and Jagannathapur stations
on the east coast main line of the
South-Eastern Railway. It is a B’
class non-interlocked station with an
outer and a home signal at either end.
The loop line is the platform line.
This station had been opened as a
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two-line crossing station only on and
from 26th October, 1957, to divide the
long block section of about eight miles.

A statutory enquiry into the acci-
dent has been held by the Government
Inspector of Ra:lways, Calcutta, and
he has submutted his preluminary re-
port on 28th January, 1958, His final
report is awaited. According to the
Government Inspector’s provisional
finding, the collision was caused by
the failure of human element on the
part of the assistant station master
and the pointsman on duty at Nara-
simhapura station, Both of them have
been placed under suspension.

These accidents have caused all of
us a serious concern. 1 summoned a
special conference of all the eight
General Managers of Indian Raillways
on 28th January, 1958, and had with
them a detailed discussion with free
exchange of views for taking effective
measures for prevention of accidents.
A special drive 18 being undertaken
on ail the Railways to intensify out-
door supervision on line and in work-
shops to check up the rules for safe
working and their observance by
staff and also to impress upon them
their responsibility for minimising
the incidence of aceidents  Additional
officers and inspectors are also being
appointed for the purpose. The mat-
ter was further discussed in detail at
the meeting of the Operating Heads
at Delhi on 29th January, 1958.

Shri T. K. Chaudhuri (Berham-
porc): Tose.

Mr Speaker: Usually, no questions
are asked.

Shri T. K Chaudhuri: It 1s not any
question on this, but a matter related
to this,

Mr, Speaker: No. If the matter is
related to this, he should give notice
of that other matter Hon. Members
know definitely that we have been
adopting this practice that nothing
other than what appears on the Order
Paper ghall be brought up here. Any
hon, Member cannot get up, unless
there is some disorder in the House, in

Strike by Delhi Teachers

which case it is open to him to raise
it. Otherwise, previous 1intimation
shall be given to me, and then I will
allow or will not allow, There 1s no
harm if the hon. Member writes to
me, I w:ll look into 1t today, and then,
if 1t 1s necessary, [ will bring it up
tomorrow.

8hri Tangamani (Madurai): Copies
of the statement may be made availa-
ble to us.

Mr, Speaker: Copies will be availa-
ble to such Members as want them.

Some Hon Members: To all Mem-
bers.

Mr. Speaker: Very well. Copies of
the statement would be circulated.

STATEMENT RE. PROPOSED
STRIKE BY DELHI TEACHERS

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L, Shrimali): The
House wil recall that the Delh1 State
Teachers' Association threatened mn
July 1957 to go on a ‘chalk down'
strike for four days with effect from
the 20th Awugust, 1957, and in that
connection, I made a statement on the
13th August, 1957, on the floor of the
House detailing the various demands
of the Teachers’ Association and the
action taken thereon. The demands of
the Teachers’ Association have been
looked into carefully and wherever it
was found possible, Government have
accepted them A couple of cases are,
however, still under consideration.

1 may briefly recall that whereas
only 23 teachers were permanent In
Government schools on  1-2-1957,
about 2,000 teachers have been made
permanent by this time, which was
one of the mamn demands of the tea-
chers. My Ministry went to the ex-
tent of 1ssuing a directive to the
Delhi Administration to recall some of
the local bodies’ school teachers who
had been retired, in order to give them
the benefit of superannuation.

A deputation of the Association met
me on the 12th December, 1957, and I
explained to them the Government's
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standpoint in the matter. I also advis-
ed them not to take recourse to strike
which will lower their professional
dignity and also harm the interests of
young children. They were advised
to discuss the matter further with the
Ministry and a communication was ad-
dressed to them accordingly. I have to
say with regret that, instead of con-
tacting the Ministry or acknowledging
the communication addressed to them,
they passed a resolution to go on
strike from the 12th February, 1958.

On the 28th January, 1958, the Edu-
cation Minister received a deputation
of the Teachers' Association. He gave
the representatives an assurance that
he would do all he could to meet their
reasonable grievances. He repeated
the suggestion made by me, and advis-
ed them to meet a senior officer of the
Ministry and discuss thewr grievances
with him. He also assured them that
he would give sympathetic considera-
tion to their demands. He {further
observed that the Government could
not negotiate under the threat of a
strike and, in order to proceed further
in the matter, it was advisable for
the Association to withdraw their
strike notice. The representatives of
the Association informed the Educa-
tion Minister that they would place
before the General Body their report
on the discussions in the interview
and apprise the Government of their
decision in this behalf.

10 FEBRUARY 1058
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In their resolution dated 2nd Feb-
ruary, 1958, wherein they regret their
inability to withdraw the notice of the
strike, it is stated that the unexpect-
ed and astonishing statements that
appeared in the Press presumably from
the governmental sources have had
a most disappointing and provocative
effect on the teacher community. The
presumption contained in the above
quoted sentence is incorrect. Govern-
ment have not issued any such Press
statement regarding the meeting of
the representatives of Delhi teachers
with the Education Minister on the
28th January, 1958, and the Associa-
tion has been informed accordingly.
They have further been informed that
the offer made by the Education Min-
1ster on the 28th January, 1958, when
they met him still stands. The initia-
tive now lies with the Association,

I may further add that my Ministry
has been making se ious efforts to
improve the prospects and conditions
of the teaching profession not only in
Delhi but all over the country.

1249 hrs.

The Lok Sabha then adjourned tll
Eleven of the Clock on Tuesday, the
11th February, 1858
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The Spcaker made a refer-
ence to the passing away of
Shri R. K. Sidhva who was a
member of the Constituent
Assembly of India and the
Provisional Parliament. There-
afier Members stood in silence
for a minute as a mark of res-
pect.

MOTIONS FOR ADJOURN-
MENT . . . .

‘The Speaker withheld
his consent to the moving of
the following adjournment
motions given notice of by the
Members shown against
them :-- .

DAILY DIGEBST
[Monday, roth February, 1958)
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I—f

(i) Situation arising Nolices by Sa-vashn
out of the Strike  Hem Barua, Tan-

bytheworkersof gamani and Pani-
the Delhi State  grahi.
Electricity Hoard.
is Situation arising Noticesby Sava-
out of the im- shri Vajpayee
nding strike of
elhi StalcTes-  Singh.
chers.
1+ Situation arising Notice

out of the pru
posed non-co-
operation by the
cmployees of
the Life Insu-
rance Corpora-
tion.

PRESIDENT'S ADDRESS- -
LAID ON THE TABLE- -

Secretary laid on  the
Table a copy of the President’s
Address to both Houses of
Parliament assembled together
on the 1oth February, 1958,

PRESIDENT'S ASSENT
TO BILLS . -

{i) Secretary laid on the
Table the following Bills
ssed by the Houses of
acliament during the last
Scssion and assented to by the
President since the last report
made to.the House on the zoth
December, 1957 :--

(1) Central Excises and
Salt dment’
Bill.

(2) Union Duties of Ex-

cise ( Distribution

Bill.

and Brai Raj

by Shn

Hem Barus.

h—20

26--28

Subjecr
73 Approp-iation (No. -
Bill

{4) Estate Duty and Tax
on Railway Passenger
Fares _ (Distribution.
Bill.

'g;  Additional Duties of
Excise (Goods of
s'flc“l Importance:

ill.

{6 Damodar Valley
Corporatioa (Amend-
ment) Bill.

{ndian Tariff (Second
Amendment) Bill.

-3

in; Secretary also lad
on the Table copies, duly
authenticated by the Secretary
of Rajya Sabha, of the
following Bills passed by the
Houses of Parliament during
the last Session and assented
to by the President since the
last report made to the House
un the 2o0th December.
1987 o -

1+ Naga Hills-Tuensarg
Area Bill.

‘2. Indus:irial  Finance
Corporation {Amend-
ment} Bill

1» Public Employmen:
(Requirement as ‘o
Residence’ Bill.

4. Reserve  Bank [of
India (Second Amend-
mentt Rill.

< Capital Issues {Con-
trol) Amendment Bill.

'6° Coial Bearing Areas
(Acquisition snd De-

velopment) Amend-
ment Bill.

.7 Opium Laws: Amenil-
ment) Bill.

& dndian Railway-

{Amendment Bill,

9 Preventive Detention
. Conrinuance) Bull.

<100 Delhi
Bill.

(11, Navy Bill

.12} Countess of Dufferin’™
Fund Bill

Development

Corumxs
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(13} Prevention of Dis-
qualification (Amend-

ment) Bill

14) Ciizenship (Amend-
ment) Bill.

157 Delhi Municipal

Corporation Bill

61 (Mmcb and Mmelr_;lk
Regulation and De-
velopment) Bill

117} Payment of Wages
(Amendment) Bill.

PAPERS LAID ON THF
TABLE . .

‘The tollowing papers were
laid on the Table ~

i1 A copy of Ntoifica-
tion No.S.R O 39R3.
dated the r2th Decem-
ber. 1957, making
certain amendments to
the Cotr Industr
Rules. 1954

A copy ot cach ot the
tollowing Notification~
under sub-section (4

of Section 43B of the
Sea Customs  Act.
1878

Jt S.RO No 13s1-
dated the 15t Novem-
ber, 1957 containing
the Customs Duties
Drawback (Hydraulic
Brake Fluid) Rules.

1957

n SRO No 3599,
dated the 1I1th
November, 195~

[F]

nm S.RO No 3600.
dated the 11th
November, 195~
containing the
Customs Duties
Drawback (Radio
Receivers Rules,
195"

ni S.R.O  No 3079,
dated the 14th Novem-
ber, 1957

v 5,R.0  No. 3680,
dated the 14th
November, 1957 con-
taiping Customs Dut-
ws Drawback (Ivory
Products) Rules, 1957

i) RO,  No. 3748,
dated the 21st Novem-

ber, 1957
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(vis) S.R.0. No. 3749,
g::ed the zutNo:;flm-
1957 containing
thc'Cnunmn Duties
Drawback (Roofing
Felt) Rules, 1957

vwvug) S.R.O. No. 3757,
dated the 23rd
No\'embcr. 1957.

x) S.R.0. No. 3758,
::é:d the 23rd _mire-

1, 1957 containing

the éustom and Ex-
cise Duties Drawback
{Art Silk) Rules, 1957.

ix) S.R.0. No. 3760,
dated the 26th Novem-

ber, 1957.
«x1) S.R.O. No. 3767,
dated the 26th Novem-

ber, 1957 containing
the Customs Duties
Drawback (Plywood
Rules, 1957

1xn1) S.R.O. No 3771,
dated the 27th
November, 1957

aun) S.R.O Ne 3772,

g:ted the 27th Novem-

r, 1957 contaiming

the’ Customs Dutie-

Drawback (Tuoth
Paste) Rules, 195~

xav) S.R.O No 3773,
dated the 27th
November, 1957 con-
taining the Customs

Duties Drawback
(Electric Fans) Rules,
195"

A S.RO No.o 3831,
dated the 28th
Nouvember, 195~

awi) S.RO., No. 3832,
dated the 28th Novem-
ber, 1937 contaning
the Customs Duties

Drawbuck (Staplc
Fibre Yam! Rules,
1957

xvi) S.R.O  (No. 3833,
dated the 28th
November, 1957.

(xviii; S.R.O. No. 3834,
dated  the 28t
November, 1957 con-
taining the stom®
Duties Drawback
(Plastic Goods) Rules,
1957.

“
COLUMNS
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(xix) S.R.0. No. 3838,
dated the agth
November, 1957 con-
taining the Customs
Duties whack
(Cycle) Rules, 1957.

(xx) §.R.0. No. 3
dated “the 16th ‘De.
cember, 1957.

(xxi) S.R.O. No. 4004,
dated the 16th Decem-
ber, 1957 containing
the Customs Duties
Drawback (Paper Pro-
ducts) Rules, 1957.

(xxii) S.R.O. No. 164,
dated the gth January,
1958.

(xxui) S.R.0. No. 16s,
dated the oth January,
1958 containing the
Customs Duties Dra-
wback (Crown Cork,
Rules, 1957.

(3* Acopy of eachofthe
five Not:fications,
making certain furthe:
amendments to the
Central Excise Rules,
1044.

4} A copy of Notfication
No. 8. 4102,
datead the 28th De-
cember, 1957, under
sub-section  (3) of
Section 4 uf the Taxa-
tion vn Income (Inves-
ugation Commission)
Act, 1947.

¥

(51 A copy of Noufication
Nou. S.R.O. 3451,
dated the 2nd Novem-
ber, 1957, making
certain | amendments
to the Fertiliser (Con-
trol) Order, 1957.

16) A cupy of the Amend-
ment to Direction
13(1) 1ssued by the
peaker under the

Rules of Procedure
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and Conduct of Bum-
ness in Lok Sabhas.

CALLING  ATTENTION
TO MATTER OF UR-
GENT PUBLIC IMPOR-
TANCE - . .

Shri Harish Chandra
Mathur called the attention of
the Prime Minister to the

made by the Prime Minister

of Pakistan ing rounding

up of Indisns In East Pakistan

and steps taken in that con-

llmctlun by the Government of
ndia,

The Prime Minister and
Minister of External Affairs
(Shri Jawaharlal Nehru) made
a statement in regard thereto.

CoLuMns

31—34

STATEMENT BY MINISTERS 34—

(1) The Minister of Rail-
ways (Shri Jagjiwan Ram) madc
a statement regarding collision
of Delhi-Pathankot  Janta
Express with Ambals-Delhi
Passenger at  Mohri on the
1st January, 1958 and the
collision of Howrah Janta
Express with the Puri-Hydera-
bad Passenger at the Narsimhas-
pura Railway Station on the
23rd January, 1958,

(1) The Minister of State
in the Mumstry of Education
and Scientific Rescarch (Dr.
K.L. Shrimah) made a
statement regarding the pro-
posed strike by teachers of
Delhi.

AGENDA FOR TUEBSDAY,
11'TH FEBRUARY, 1958.

Consideration and passing
of the Requisitoning and
Acquisition of Immovable
Property (Amendment) Bill
and the Connideration of the
glr-sludml Law Amendment
i



